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Hon pig &hrl S. A Smgh, Member (A)
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© 8/6 Shri Ramesh C‘hand Meena, _
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Axn'mpreet Singh, .
S/0-Shri Sukhdey- Singh, -
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JlténderSmm T . Q,.:‘
Roll No. 212;-

s/ Shri Ram Samx
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Upen dra Kum ar Meena,

Rolt No. 138 . coe
S/O Shri Ba.m qmgh Meena, C
R/() Meharm ati Meena,. "
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IO, IP Estate, New Delhi.

, checked

. cancelled by a news 1tem appearmg whlch reads as under

»‘\_1 CommlssxonerofPohce L

Police Headquarter, -~ ~. - .~ .0 7. B
_LTO NewDelhi. o . o S - ce

Dy CommlssxonerofPolfce T s

~ 4% Bp, DAER, ‘Room No. 13, A oo o B _—

: Administrative Block, NewPohce Lme -, I .
;imgsway Camp, Delh1 A . ' L .

3 Dy: Commxssloner ofPolxce,~
Hars. (Estt.) Delhi . o Ao
- MSO Building, PHQ, . - e e

. ',..Respondents

ORDER(ORAL)

C e \ 4

,\Mr JushceV S Aggaxwal Chmrman .A I

- B - /.

- By this cOnlrnon crdef we propose.to‘dispose of the fo’lipwing p.etiti.orf_s:. o

| . OA No. 2140/2004, OA 2141/2004, OA 2142/2004, DA
' 2143/2004, OA 214412004, OA 2145/2004, OA 2146/2004, OA .
2147/2004; OA 214812004 and OA 2149/2004. :
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2. The facts bas1cally are 1dentlcal though the applxcants took test for dlﬁ'erent posts

«

.1nDeIh1Pohce S E

N
"o
-,

- 3 - The sum and substance of the claim is t_liat irirlp'ursua,n:ce of the advertis_e'rn-ent, the -

o

applicants applied and undergoie ‘p.hy.si_cal,m easnrement fest, st'am.in'atest, trade fest and.

the. inter:views.’It .is contended t'hat,the ﬁnal result was d:i’s%layed on tfl‘e Notice Board and '

the appl'cants wer e shown to have’ been ﬂnally selected and servxce records were also
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. 4, . .The precise gi‘ie\}ance of' the .applicants ig that the-entire proc_ess has been -

\

‘e

o “The recrulfment for the post of Constable {(Brass Band) and Constable (Pxpev'
_ Band) in Delhi Pohce mentioned at Sl. Nos.4 -and 5 of the “advertisement
pubhshed in the News Papers in Hmdustan Txmes (Enghsh ) and Pubjab Fesu :
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